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OF THE REGISTRY ORDERS OF THE TRIBUNAL 

ORDER DATED 7f2-2OOl. 

The applicant who was working as 

Ey,tra Departmental Branch Post Master, Kadadiha 

BO ,Keonjhar and. retired in the meantime,has 

filed the present Original Applicatioli for 

direction to the Respondents to correct the 

date of birth of applicant on the 3asis of his 

transfer certificate filed at AnneXureP/1.Heard 

shri s. C. Mish ra, Iparned counsel for the applicant 

and shri A.K.BOse,learned Senior standing Counsel 

for the Departmental RespOfloeflts.DUriflg the 

course of hearing, learned counsel for the 

applicant submitted that he wants to make a 

detailed representati3fl oefore the authorities 

for consideration of the same in accordance with 

iw.In view of the specific submission made by 

learned counsel for the applicant aid also on 

hearing the submissions made oy Mr.BOSC, 

Learned SeniOr Standing counsel for the Deptt. 

without expressing any opinion on the merits of - 

this case, at this stage, the applicant is 	r - 

to make a detailed representation to the tho 

highlighting all his grievances within a 1) e ri Od of 

to weeks from today and in case such a repres&i-

tation is filed,the Departmental Respondents are 

directed to consider and dispose of the same 

in accordance with lai within a perid of two 
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months thereafter. 

with the above oaservatiOfls and 

directions, the OA is disposed of.NO (Ost5. 

	

\\ 	\ 

	

(NrrYAN-N12 	SPY) 
ME'b ER (JU DI CI AL) 

KN M/CM. 


